20.04.2017 J-1 PRONOUNCEMENT OF JUDGEMENT (APPELLATE JURISDICTION)

COURT NO.3
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 2.15 P.M
1. RFA 409/2004 DDA & ORS. MINI PUSHKARNA, SHOBHANA TAKIAR
CM APPL. 9099/2004 VS. RAM KAUR & ORS. SHALINI KAPOOR, PROMIL SETH

RUHINI DEY, DIKSHANT KHANNA
ASHA JAIN MADAN, NIVEDITA GROVER
D.R. PARASHAR, SANJAY KUMAR PATHAK
KIRAN KAOMUDI PATHAK, SUNIL KUMAR JHA
KUSHAL RAJ TATER,

2. LPA 58/2005 MCD MINI PUSHKARNA, SHOBHANA TAKIAR
CM APPL. 749/2005 VS. D.R. PARASHAR SHALINI KAPOOR, PROMIL SETH
CM APPL. 7754/2013 & ORS. RUHINI DEY, DIKSHANT KHANNA
CM APPL. 7727-29/2016 ASHA JAIN MADAN, NIVEDITA GROVER

D.R. PARASHAR, SANJAY KUMAR PATHAK
KIRAN KAOMUDI PATHAK, SUNIL KUMAR JHA
KUSHAL RAJ TATER,

3. FAO(OS) 150/2002 THYSSEN KRUPP
MATERIALS AG
VS.THE STEEL
AUTHORITY OF INDIA

COURT NO. 6
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE CHANDER SHEKHAR

AT 2.15 P.M

1. W.P.(C) 2034/2015 SUBODH KUMAR AND OTHERS JYOTI SINGH,TINU BAJWA,AMANDEEP JOSHI,
VS.COMMISSIONER OF POLICE SAMEER SHARMA, HIMANSHU GAUTAM, SATYAKAM,
AND OTHERS ARUN BHARDWAJ

2. W.P.(C) 2952/2015 KAPIL DEV AND OTHERS JYOTI SINGH,TINU BAJWA,AMANDEEP JOSHI,

VS.COMMISSIONER OF POLICE SAMEER SHARMA, HIMANSHU GAUTAM,ANUJ AGGARWAL,
AND OTHERS ARUN BHARDWAJ



20.04.2017 J-2 PRONOUNCEMENT OF JUDGEMENT (APPELLATE JURISDICTION)

COURT NO.16
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

AT 10.30 A.M

1. W.P. (c) 7850/2014 M/S IRITECH INC S.K. BANSAL, AJAY AMITABH SUMAN
VS. THE CONTROLLER OF AKSHAY MAKHIJA, SHIVI SANYAM
PATENTS

HIGH COURT OF DELHI
19™ APRIL,2017 REGISTRAR (LISTING)



20.04.2017

AT 10.30 A.M.

1. O.M.P. 1165/2014

2. O.M.P. 1556/2014

3. O.M.P. (COMM) 156/2016

28. Cs(coMM) 66/2017

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 5
HON'BLE DR. JUSTICE S. MURALIDHAR

NATIONAL HIGHWAYS MUKESH KUMAR, GUNJAN
AUTHORITY OF INDIA SINHA JAIN,MALAVIKA LAL,
Vs. HINDUSTAN M.V KINI & CO,RISHI AGARWALA

CONSTRUCTION CO LTD

NATIONAL HIGHWAYS MUKESH KUMAR, GUNJAN SINHA
AUTHORITY OF INDIA JAIN, MALAVIKA LAL, M.V KINI
Vs. HINDUSTAN CONSTRUCTION CO LTD

NATIONAL HIGHWAYS AUTHORITY MUKESH KUMAR, GUNJAN SINHA
OF INDIA JAIN, MALAVIKA LAL, RISHI AGARWALA

Vs. M/S HINDUSTAN CONSTRUCTION CO. LTD.
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COURT NO. 23 (0S-3)
HON'BLE MS. JUSTICE INDERMEET KAUR

SUPER CASSETTES INDUSTRIES PRACHI AGGARWAL, ANJANA
LTD AHLUWALIA
Vs. TG ANGLES MEDIA PVT LTD
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